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SHRIMATI VIPLOVE THAKUR (Himachal Pradesh): Sir, I too associate myself
with the matter raised by the hon. Member.

KUMARI SELJA (Haryana): Sir, I too associate myself with the matter raised
by the hon. Member.

SHRI NARATIN DASS GUPTA (NCT of Delhi): Sir, I too associate myself with
the matter raised by the hon. Member.

Need to develop Kumhrar as a national heritage
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, I also associate myself with

the Zero Hour mention made by the hon. Member.

SHRI SAMBHAJI CHHATRAPATI (Nominated): Sir, I also associate myself with

the Zero Hour mention made by the hon. Member.
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SHRI MAHESH PODDAR (Jharkhand): Sir, I also associate myself with the

Zero Hour mention made by the hon. Member.

DR. RAGHUNATH MOHAPATRA (Nominated): Sir, I also associate iy self’ with

the Zero Hour mention made by the hon. Member.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, I also associate myself with the Zero

Hour mention made by the hon. Member.
MR. CHAIRMAN: Shri N. Gokulakrishnan; not present. Shri Ajay Pratap Singh.

Railway facilities in Singrauli District, Madhya Pradesh
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TTransliteration in Urdu Script.



